100 Written Answers to [RAJYA SABHA] Unstarred Questions

Introduction of annual examination for class V and VIII

995. DR. PRABHAKAR KORE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the learning outcome has deteriorated with the
implementation of the no-detention policy from class I to class VIII; and

(b) if so, whether Government in consultation with State Governments proposes
to introduce annual examination for class V and VIII, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) and (b) The National Council
of Educational Research and Training (NCERT) conducts periodic national surveys of
learning achievement of children in classes—III, V, VIII and X which indicates that
there is a need for significant improvement in learning levels. The learning level of
children depend upon several factors including socio-economic, socio-geographic and
educational background of the students, availability of basic infrastructure/amenities
in schools, availability of trained and competent teachers in the schools and so on.

The Right of Children to Free and Compulsory Education (RTE) Act, 2009, which
came into force on 1, April 2010, provides free and compulsory education for the
children at elementary level, in the age group of 6-14 years. Section 29 of the RTE,
Act 2009 stipulates that there should be Continuous and Comprehensive Evaluation
(CCE) of every child to assess their learning levels and provide additional instruction
accordingly. Under the CCE framework, schools and respective Governments are free
to conduct periodic examinations for children of all levels.

Revamping of University Grants Commission

996. SHRI AJAY SANCHETI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether NITI Aayog has been assigned with the task of preparing a proposal
to revamping the University Grants Commission, if so, objectives behind this move;

(b) whether the Aayog has also been entrusted the job of preparation of roadmap
for 20 world class institutions in the country;

(c) if so, the institutions identified for this purpose; and
(d) how this roadmap is proposed to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. MAHENDRA NATH PANDEY): (a) NITI Aayog has been
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assigned to recommend measures for improvement in the regulatory framework
of the University Grants Commission (UGC). The objectives of this task are to
examine and improve the existing Higher Education regulatory framework in line
with contemporary national and global requirements and to enhance the quality of
Higher Education in India.

(b) to (d) NITI Aayog along with Department of Higher Education, Ministry
of Human Resource Development (MHRD) and the UGC were assigned the task of
finalizing a regulatory framework for setting up of 20 world-class institutions. The
draft regulations and guidelines for the same has been placed in the public domain
for comments. The guidelines will suggest the roadmap for implementation of the
regulatory framework. The identification/selection of the institutes for world class
institutions will be made only after the guidelines and regulations are finalized and
notified.

Teaching of German language in Kendriya Vidyalaya

997. SHRI PREM CHAND GUPTA:
SHRIMATI MISHA BHARTI:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether any Memorandum of Understanding (MoU) between Kendriya
Vidyalaya Sangathan and Goethe Institute (Max-Mueller Bhawan) for teaching of

German language was entered into some time back;

(b) if so, the number of students who studied German language under the MoU

during each of the last three years;
(¢c) whether the MoU is not being renewed now; and

(d) if so, the reasons therefor and its likely impact on preparing Indian youth
for a globalised world?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (a) Yes, Sir. A Memorandum of
Understanding (MoU) was entered into between Kendriya Vidyalaya Sangathan (KVS)
and Goethe Institute on 23rd September 2011, for teaching of German language to
the students of Kendriya Vidyalayas (KVs).

(b) The MoU envisages introduction in KVs German as one of the third languages
from classes VI to VIII. The number of students who studied German language under

the MoU in KVs during the last three years is as under:-



